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MINISTRY OF RAILWAYS
[North Central Railway (Construction Department)]
NOTIFICATION

New Delhi, the 9th January, 2026

S.0. 246(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Central Railway, Construction department), Notification number, S.O. 4777 (E) dated the 22" October, 2025
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 08th October, 2025
(hereinafter referred to as the said notification) and issued under sub-section (1) of section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its
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intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely special railway project of Prayagraj-Pt.
Deendayal 3™ line doubling Railway project (150 km) in District Mirzapur in the state of Uttar Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Dainik
Jagran” and “The Times of India” Dated 30" October, 2025 under sub section (4) of section 20A of the said Act;

And whereas, all the objections received in this project have been disposed of by the competent authority;
And whereas, in pursuance of sub-section 20E of the said Act, the Competent Authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

And, that all persons interested in the above mentioned land in pursuance of sub-section (04) of section 20
(F) of the said Act by the Central Government are hereby informed that they may, personally or through an agent or
legal practitioner, be notified by the competent authority Special Land Acquisition Officer (Irrigation) / Mirzapur,
can submit his claim in the next 20 days from the date of publication of this notification in the office of the Competent
Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Prayagraj-Pt. Deendayal 3™ line doubling Railway project (150 km) 10 villages in Chunar Tehsil of District
Mirzapur in the state of Uttar Pradesh under Special Land Acquisition Officer (Irrigation) /
Mirzapur, District Mirzapur in the State of Uttar Pradesh.

S.N.| Village Name Plot | Type of | Nature of | Acquired Land Owner / Beneficiary Name
No. Land Land Area (in
Hect.)
1 2 3 4 5 6 7
1 Pirallipur 104 Private | Agriculture| 0.0570 Golu Minor 11 years S/o Ganesh C/o Mother
Savita

Abha Minor 9 years D/o Ganesh C/o Mother
Savita Devi

Savita Devi W/o Ganesh

Mahesh Kumar S/o Budhu

Urmila Devi W/o Budhu

Seema Singh W/o Vrajanand

Pradeep Kumar S/o Dhawal Singh

Ravindra Kumar S/o Hari Pratap Singh

Parasnath S/o Ramji Yadav

Rajnarayan S/o Ramji Yadav

Lal Bahadur S/o Birbal

Geeta Devi W/o Shyam Sundar

Raj Kumar S/o Birbal

Manju W/o Bal Kishun

Sukhiya Devi W/o Chhotey Lal

Sitabi Devi W/o Hira Lal

Ganga Ram S/o Badri

Dhanesara Devi W/o Badri

Chhote Lal S/o Dangar

Bhaggu S/o Ramman

Jaggu S/o Ramman

108 Private | Agriculture | 0.0060 Kanhaiya Lal S/o Jairam

Girdhari Lal S/o Jairam
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Nand Kishore S/o Jairam

Total

0.0630

Dhaorahara

184

Private

Agriculture

0.0640

Ramesh Kumar S/o Samarbahadur

Rajesh Kumar S/o Indrabahadur

Sushila Devi W/o Ramesh Kumar

Mamta Devi W/o Satyendra Kumar

Satyendra Kumar S/o Samar Bahadur

Uday Pratap S/o Ratnesh Kumar

Shashi Kumar S/o Ratnesh Kumar

Sandhya Singh W/o Ratnesh Kumar

Rajaram S/o Munna Lal

Gulab Chandra S/o Munna Lal

Panna Lal S/o Munna Lal

Rajesh Kumar S/o Munna Lal

Rajendra Kumar S/o Jitendra Bahadur

Shail Kumari W/o Jitendra Bahadur

Kanhaiya Lal S/o Nauki Lal

Amrit Lal S/o Lallu

Jhulni urf Kalawati W/o Kallu

Rambali S/o Lallu

Smriti urf Simrit Lal S/o Lallu

Total

0.0640

Pachewara

504

Private

Agriculture

0.0280

Krishan Murari S/o Jagdish Prasad

Munib Yadav S/o Sachan Yadav

Bansh Narayan S/o Sachan Yadav

Ekta Singh W/o Sankalp Singh

Urmila Devi W/o Chandrashekhar Singh

Neeta Yadav W/o Shyamu Yadav

505

Private

Agriculture

0.0230

Krishan Murari S/o Jagdish Prasad

Munib Yadav S/o Sachan Yadav

Bansh Narayan S/o Sachan Yadav

Ekta Singh W/o Sankalp Singh

Urmila Devi W/o Chandrashekhar Singh

Neeta Yadav W/o Shyamu Yadav

Gayatri Devi W/o Sohan Singh

Shamsher Bahadur S/o Sohan Singh

Sanjay Kumar S/o Sohan Singh

Total

0.0510

Dargah Sharif

156

Private

Agriculture

0.1830

Rakesh Kumar Singh S/o Shambhu Yadav

Anuradadha Yadav W/o Late Dinesh Singh

Ritesh Yadav S/o Late Dinesh Singh

Poonam Roy W/o Pramod Kumar

Vikram Yadav S/o Baccha Lal Yadav

157

Private

Agriculture

0.1080

Tahira Begum W/o Mahmood Ahmad

Philwart Bezil Bolfor S/o Wilson Bolfor

Bhagelu Pal S/o Late Pattu

Makhni Devi W/o Late Pattu

Rajesh Kumar Pal S/o Banke Lal Pal

Sanjay Kumar Pal S/o Banke Lal Pal

Kiran Devi W/o Sanjay Pal

Ramashankar S/o Siddhnath

Satti Rani Dutta W/o Chandidas Dutta

Rakesh Kumar Singh S/o Shambhu

Renu Mishra W/o Vijai Kumar

Dinesh Kumar Singh S/o Shambhu

Anuradha Yadav W/o Late Dinesh Singh

Ritesh Yadav S/o Late Dinesh Singh

Poonam Roy W/o Pramod Kumar

Vikram Yadav S/o Baccha Lal Yadav
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159 Private | Agriculture| 0.0320 Rakesh Kumar Singh S/o Shambhu

Anuradha Yadav W/o Late Dinesh Singh

Ritesh Yadav S/o Late Dinesh Singh

Poonam Roy W/o Pramod Kumar

Vikram Yadav S/o Baccha Lal Yadav

Magri Devi W/o Damodar Singh

Jamaluddin S/o Mohd. Rafiq

Kamaluddin S/o Mohd. Rafiq

161 Private | Agriculture| 0.4500 Ramlakhan Yadav S/o Bhola

Koila Devi W/o Bhola

Shailendra Yadav S/o Ramchandar

Sunil Yadav S/o Ramchandar

Anil Yadav S/o Ramchandar

Mahesh Kumar S/o Ramchandar

Mukesh Yadav S/o Ramchandar

Tara Devi W/o Ramchandar

162 Private | Agriculture| 0.1640 Karamtul S/o Shesh Safiullah

Khaliq Ullah S/o Hamid Ullah

Nafis Ullah S/o0 Hamid Ullah

Mohd. Atiq Ullah S/o Hamid Ullah

Mohd. Khalil Ullah S/o0 Hamid Ullah

Laik Ullah S/o Hamid Ullah

Viadhat Ullah S/o0 Hamid Ullah

163 Private | Agriculture| 0.0630 Karamtul S/o Shesh Safiullah

Khaliq Ullah S/o Hamid Ullah

Nafis Ullah S/o0 Hamid Ullah

Mohd. Atiq Ullah S/o Hamid Ullah

Mohd. Khalil Ullah S/o Hamid Ullah

Laik Ullah S/o Hamid Ullah

Vaidhat Ullah S/o Hamid Ullah

164 Private | Agriculture| 0.0250 Karamtul S/o Shesh Safiullah

Khaliq Ullah S/o Hamid Ullah

Nafis Ullah S/o0 Hamid Ullah

Mohd. Atiq Ullah S/o Hamid Ullah

Mohd. Khalil Ullah S/o Hamid Ullah

Laik Ullah S/o Hamid Ullah

Vaidhat Ullah S/o0 Hamid Ullah

165 Private | Agriculture| 0.0510 Karamtul S/o Shesh Safiullah

Khaliq Ullah S/o Hamid Ullah

Nafis Ullah S/o0 Hamid Ullah

Mohd. Atiq Ullah S/o Hamid Ullah

Mohd. Khalil Ullah S/o Hamid Ullah

Laik Ullah S/o0 Hamid Ullah

Vaidhat Ullah S/o0 Hamid Ullah

167 Private | Agriculture] 0.0310 Karamtul S/o Shesh Safiullah

Khaliq Ullah S/o Hamid Ullah

Nafis Ullah S/o Hamid Ullah

Mohd. Atiq Ullah S/o Hamid Ullah

Mohd. Khalil Ullah S/o Hamid Ullah

Laik Ullah S/o0 Hamid Ullah

Vaidhat Ullah S/o0 Hamid Ullah

Total 1.1070

5 Usmanpur 116 Private | Agriculture] 0.0100 Harishchandra Yadav S/o Babu Lal

Dukhani Devi W/o Babu Lal

Shyam Lal S/o Bhulan

Ram Lal S/o Bhulan

Lalchand S/o Netlal

Kripa Ram S/o Netlal

Seema Yadav W/o Ashram

Aarti Devi W/o Sanjay Kumar Yadav
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Smt. Urmila Srivastava S/o Ajay Kumar
Srivastava

Kanchan W/o Shambhunath Tiwari

Sharda Devi W/o Hawaldar Prasad

Sudeep Kumar Yadav S/o Ramdhari

Amresh Kumar Keshri S/o Rajesh Kumar
Keshri

Rajkumari Devi W/o Ramlochan

Smt. Indu Devi W/o Arvind Singh

Sushila Devi W/o Premnath Singh

Teeja Devi W/o Jokhan Ram

Panno Devi W/o Lallu Prasad

Priyanka Jaiswal W/o Jitendra Kumar

Seema Maurya W/o Sunil Kumar

Smt. Shifali Roy W/o Kinkar Roy

Smt. Kusum Gupta W/o Bharat Saav

Sushila Devi W/o Deenanath Yadav

Gunjan Srivastava W/o Manish kumar

Rajkumari W/o Late Gangaram

Jatashankar Pandey S/o Rampratap

Deepawali Devi W/o Rampratap Pandey

Radhmohan Chaurasiya S/o Shivjanam

Renu Sinha W/o Arun Kumar

Krishan Kumar Singh S/o Shyamnarayan

Gyanti Devi W/o Gulab Chandra

Rishabh S/o Arun Kumar Vishwakarma

Ashish Kumar Singh S/o0 Laxmi Narayan

Indu Devi W/o Arvind

Sandeep Kumar Yadav S/o Ramdhari

Chhabinath Yadav S/o Ramadhar

Sanju Kumari W/o Ashok Kumar Bharti

Poonam Sonkar W/o Rajiv Kumar

Pooja Kumari W/o Sandeep Kumar

Manju Devi W/o Radheyshyam

Sanjay Kumar S/o Balchandra

Sandeep Kumar Yadav S/o Balchandra

Nishu Tripathi W/o Sushant

Sita W/o Suresh Kumar

Vikas Kumar Shambhunath

Vishal Tiwari S/o Shambhunath

Deepawali Pandey W/o Jatashankar

Sudhir Pandey S/o Jatashankar

Anuj Sinha S/o Arun

Ashish Sinha S/o Arun

Bhanu Prakash S/o Arun

Nitu Yadav W/o Hariram

161

Private

Agriculture

0.0200

Shankar Ram S/o0 Ramdas

Radhey S/o Ramdas

Premnath S/o0 Umashankar

Ramesh Prasad S/o Umashankar

162

Private

Agriculture

0.0200

Sukhu S/o0 Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani
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Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Amrendra Kumar S/o Satyanarayan

Rajkumar Gupta S/o Mitthai Lal

163

Private

Agriculture

0.0320

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Amrendra Kumar S/o Satyanarayan

Rajkumar Gupta S/o Mitthai Lal

164

Private

Agriculture

0.2400

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sushila Devi W/o Nemu Singh

Rajkumar Gupta S/o Mitthai Lal

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Basmati W/o Shyama

Kuntal Srivastava S/o Kamlesh Kumar

Geetanjali Devi W/o Avinash Kumar

Aarti Pandey W/o Ratnesh Kumar

Deena Nath S/o Ramnarayan

165

Private

Agriculture

0.0880

Harishchandra Yadav S/o Babu Lal

Balchand Yadav S/o Babulal

Dukhani Devi W/o Babu Lal

Shyam Lal S/o Bhulan

Ramlal S/o Bhulan

Lalchand S/o Netlal

Kripa Ram S/o Netlal

Ramchandar S/o Hasnu

Devi Lal S/o Hasni

Sanjay S/o Balchandra

Sandeep Yadav S/o Balchandra

166

Private

Agriculture

0.2280

Sukhu S/o Sudri

Kallu S/o Sudri
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Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

167

Private

Agriculture

0.1390

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Rajkumar S/o Mitthai Lal

168

Private

Agriculture

0.0880

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Rajkumar S/o Mitthai Lal

169

Private

Agriculture

0.0880

Sukhu S/o0 Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan
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Aarti Pandey W/o Ratnesh Kumar

Rajkumar S/o Mitthai Lal

170

Private

Agriculture

0.0250

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Rajkumar S/o Mitthai Lal

171

Private

Agriculture

0.0215

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Aarti Pandey W/o Ratnesh Kumar

Rajkumar S/o Mitthai Lal

172

Private

Agriculture

0.4350

Sukhu S/o Sudri

Kallu S/o Sudri

Sharada Devi W/o Late Shankar

Khichdu S/o Sakhi

Uma W/o Sakhi

Shanti W/o Suresh

Ramesh S/o Chulbul

Amarjit Yadav S/o Late Ramdhani

Sunita Devi W/o Sanjay Kumar Thakur

Sushila Devi W/o Santosh Singh Yadav

Aradhana Gupta S/o Anoop Kumar

Shakuntla Devi W/o Chhailbihari

Devdutta Tripath S/o Late Diwakar

Sangita Devi W/o Prem Kumar Yadav

Geeta Devi W/o Devdutt Tripathi

Sacchan Yadav S/o Late Gopi

Pappu Yadav S/o Late Gopi

Rajesh Yadav S/o Late Gopi

Santosh Yadav S/o Late Gopi

Parvati Devi W/o Late Gopi

Ashok Yadav S/o Late Bechan

Rani Devi W/o Arun kumar

Ravishankar Yadav S/o Punwasi

Ajay Kumar Singh S/o Ramnihor Singh

Amrendra Kumar S/o Satyanarayan

Anarkali Devi W/o Late Shobhnath
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Aarti Devi W/o Late Santosh Kumar

Santosh Kumar S/o Basdev

Basantu S/o Nanhe

Babita Thakur W/o Vijay Thakur

Vimla Devi W/o Bachcha Lal

Sindhu Srivastava S/o Rohitas Lal

Nirbhaya S/o Dingur

Priyanshu Minor aged 6 years S/o Arun C/o
Mata Rani Yadav

Total

1.4345

6 Bhormar Mafi

79

Private

Agriculture

0.0140

Lalta S/o Chhuni

Nagendra S/o Rajju

Mahendra S/o Rajju

Jamuna Prasad S/o Shankar

Anarkali W/o Shankar

Kanhaiya Lal S/o Sarju

Mukund Lal S/o Sarju

Rajaram S/o Raghunath

Siyaram S/o Raghunath

Rajkumar S/o Acchaiwar Prasad

Vijai Kumar S/o Acchaiwar Prasad

Sheela Devi W/o Munna Lal

Chunni Devi W/o Kanhaiya Lal

Rajesh Kumar S/o Kanhaiya Lal

Suresh Kumar Mal W/o Kanhaiya Lal

Asha Devi W/o Santosh Kumar

Chandan Saini S/o Santosh Kumar

Dinesh S/o Mukund Lal

Dheeraj Kumar S/o Santosh Kumar

Neeraj S/o Santosh Kumar

Manoj Kumar S/o Mukund Lal

Suraj S/o Santosh Kumar

80

Private

Agriculture

0.0540

Hari S/o Mathura

Phoolchand S/o Hori Lal

Lalchand S/o Hori Lal

Pancham S/o Hori Lal

Ramdular S/o Chauthi

Tara Devi W/o Chauthi

Sursatti Devi W/o Hari

Ghanshyam S/o Hari

Jiya Lal S/o Hari

Shakuntla Devi W/o Mishri Lal

Gulab S/o Hari

Rajesh Kumar Sonkar S/o Hari

Barfi Sonkar S/o Hari

Soni S/o Mishri Lal

Rupa W/o Mishri Lal

Raj Sonkar S/o Mishri Lal

Karan Sonkar S/o Mishri Lal

83

Private

Agriculture

0.0310

Lalta S/o Chhuni

Nagendra S/o Rajju

Mahendra S/o Rajju

Jamuna Prasad S/o Shankar

Anarkali W/o Shankar

Kanhaiya Lal S/o Sarju

Mukund Lal S/o Sarju

Rajaram S/o Raghunath

Siyaram S/o Raghunath

Rajkumar S/o Acchaiwar Prasad
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Vijai Kumar S/o Acchaiwar Prasad

Chunni Devi W/o Kanhaiya Lal

Rajesh Kumar S/o Kanhaiya Lal

Suresh Kumar Mali W/o Kanhaiya Lal

84 Private | Agriculture| 0.0170 Lalta S/o Chhuni

Nagendra S/o Rajju

Mahendra S/o Rajju

Jamuna Prasad S/o Shankar

Anarkali W/o Shankar

Kanhaiya Lal S/o Sarju

Mukund Lal S/o Sarju

Rajaram S/o Raghunath

Siyaram S/o Raghunath

Rajkumar S/o Acchaiwar Prasad

Vijai Kumar S/o Acchaiwar Prasad

Usha Devi W/o Punwasi

Rita Devi W/o Shiv Prasad

Ramjanam S/o Jhingai

Ramjatan S/o Jhingai

Gulab S/o Jhingai

Kanhaiya Lal S/o Sarju

Chunni Devi W/o Kanhaiya Lal

Rajesh Kumar S/o Kanhaiya Lal

Suresh Kumar Mali S/o Kanhaiya Lal

86 Private | Agriculture| 0.0060 Munni Devi W/o Ramjanam

Nisha Singh W/o Uttam Kumar

Reena Singh W/o Jai Prakash

Seema Singh W/o Manoj Kumar

90 Private | Agriculture| 0.0256 Vipat S/o Nanhu

Ram Prasad Singh S/o Ramkishore

Ramnarayan Singh S/o Ramsarwar

93 Private | Agriculture| 0.0380 Zameela begam w/o Zakir

Muktar S/o Murtuza

Samasha Begam w/o Bhonu

Sahnaj w/o Kaleem Azad

Afasana w/o Khalik

Mohsina w/o Navashad

Total 0.1856

7 Bhaorahi 271 Private | Agriculture| 0.0100 Mitthai Lal S/o Nanhak

Vijai Kumar Urf Futkar Lal S/o Hiralal

Mewa Lal S/o Sitaram

Sewa Lal S/o Sitaram

Vanshi Lal S/o Sitaram

Murari Lal S/o Sitaram

Teju Gupta S/o Sitaram

Amresh S/o Sitaram

Ramdulari W/o Sitaram

Total 0.0100

8 Bharehatha 245 Private | Agriculture| 0.0240 Chandrabhan Singh S/o Rammurat Uraf
Ramsagar

Dhanpatti Devi W/o Babunandan

Dharmendra Singh W/o Rammurat Urf
Ramsagar

Total 0.0240

9 Kashipur 1049 | Private | Agriculture| 0.0250 Ram Chhabiley S/o Sharda Prasad

Anjana Singh W/o Surendra Pratap

Total 0.0250

10 Kamalpur 624 Private | Agriculture| 0.0150 Shahzadi Begum Shaikh W/o Mohd. Abdul
Aiyub

Reshma Begum W/o Abdul Kaiyum
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Total 0.0150

G. Total 2.9791
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